
UPPCB 

Ref.No.: &7cu2 9lo9 No-92/2024 
To, 

The Registrar, 

Sir, 

Copernicus Marg, 
New Delhi. 

Hon'ble National Green Tribunal, 

E-mailjudicial-ngt@gov.in 

U.P. POLLUTION CONTROL BOARD 

REGIONAL OFFICE, 

Encl.: As above. 

SONBHADRA 

Endt. No. & date as above. 
Copy toi 

Sub:- Submission of Joint Committe Report in pursuant to order dated 02.04.2024 
passed by Honble NGT in the matter of Original Application No. 92/2024, 
Brijesh Singh Versus State of Uttar Pradesh & Ors. 

In Compliance of Hon'ble NGT order dated 02.04.2024 in the matter of O.A. No. 
92/2024, Brijesh Singh Versus State of Uttar Pradesh & Ors., the compliance status 
report is being filed herewith. 

LiFE 

It is requested that the aforesaid information may be presented before the 
Hon'ble Tribunal for kind consideration. 

1. District Magistrate, Mirzapur for kind information please. 

Lifestyle for 
Environment 

Date: o sfos/re24 

ITHÍG, HTE-231216 
a:rosonbhadra@uppcb.in 

Yours faithfully, 

2. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow 

for kind information & necessary action please. 

Gupta) 
Regional Offcer 

Sonbhadra. 

3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information 

and necessary action please. 
4. Shri Pradeep Mishra, Advocate, Supreme Court, 138, New Lawyer's Chamber, 

Supreme Court of India, New Delhi-110001. 

E-mail: rosonbhadra@uppcb.in 

Regional Officer 
Sonbhadra. 

Offce: House No. 162, Uttar Mohal (Near Chandi Hotel) 
Robertsganj, Sonbhadra-231216 
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Joint Committee Report in pursuant to order dated 02.04.2024 

passed by Hon‟ble NGT in the matter of Original Application No. 

92/2024, Brijesh Singh versus State of Uttar Pradesh & Ors. 

   

1. That Hon‟ble NGT has constituted a joint committee vide its Order dated 

02.04.2024 in Original Application No. 92/2024, Brijesh Singh Versus State 

of Uttar Pradesh & Ors. and directed joint committee for verifying the 

factual position and suggest appropriate remedial action. The operative 

part of the order is reproduced as below: - 

“7……….. That a Joint Committee be constituted to verify the factual position and suggest 

appropriate remedial action. Accordingly, we constitute a Joint Committee comprising of 

representatives of UPPCB and District Magistrate, Mirzapur and direct the same to meet 

within two weeks, undertake visits to the site, look into the grievances of the applicant, 

associate the applicant and representative of the concerned project proponent, verify the 

factual position and suggest appropriate remedial action. The Uttar Pradesh Pollution Control 

Board will be the nodal agency for coordination and compliance.  

8. Factual and Action taken Report by the Joint Committee and reply/response by the 

respondents be filed by email at judicial-ngt@gov.in preferably in the form of searchable 

PDF/OCR supported PDF and not in the form of Image PDF at least one week before the date 

hereby fixed.  

9. List for further consideration on 10.05.2024. 

2. That it is submitted that in compliance of Hon‟ble NGT directions, the Joint 

Committee was constituted by District Administration, Mirzapur vide Letter 

dated 09.04.2024 (Annexure-1). The members of Joint Committee are as 

follows:- 

a. Sub Divisional Magistrate, Chunar, Mirzapur. 

b. Regional Officer, U.P. Pollution Control Board, Sonbhadra. 

c. District Mining Officer, Mirzapur. 

3

25



Page 2 of 4 
 

3. That the Committee members discussed and decided a date for carrying 

out field visit. The joint committee conducted the site visit on dated 

16.04.2024 of M/s Shagun Ent Udhyog, Village-Bharehntha, Tehsil- Chunar 

District-Mirzapur for reviewing the factual status of the grievances made by 

the complainant/ applicant.  

4. That the following issues were raised by the applicant in his application:- 

“...........complained about illegal operation of M/s Shagun Int Udyog at 

Janpad Mirzapur Tehsil Chunar, Pargana Haweli village-Bharehta in 

violation of closure order dated 02.05.20219 issued by UPPCB in compliance 

of order dated 05.04.2019 passed by Hon‟ble Allahabad High Court in Writ 

Petition no. 5730/2019 and environmental norms causing damage to 

environment. Environmental Compensation of Rs. 64,06,250/- was imposed 

on the brick kiln by UPPCB but the same has not been recovered so far.…..” 

5. Field Observations of the committee: 

I. M/s Shagun Int Udhyog, Village-Bharehntha, Tehsil-Chunar and District-

Mirzapur was not found operational. Although, raw brick filling work 

found in progress. The brick kiln is engaged in production of bricks as 

main product using soil and water as raw material.  

II. The brick kiln has not obtained „Consent to Operate‟ (CTO) form UPPCB. 

No document regarding CTE or CTO issued by UPPCB was presented by 

the representative of brick kiln during site visit. 
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III. The monitoring of gaseous emission could not be done due to non-

firing in brick kiln at the time of visit. The gravitational settling chambers 

as pollution control system could not be verified due to raw brick filling 

work. 

IV. During visit, the joint committee has stopped the operation of raw brick 

filling by pouring water through water tanker on raw bricks. 

V. Photographs are as follows:- 

 

 

 

 

 

6. That UPPCB had issued show-cause notice against the brick kiln under the 

section-31A of Air (Prevention and Control of Pollution) Act, 1981 (As 

amended) vide letter Dated-24.05.2019 as per recommendation made by 

Regional Officer, Sonbhadra sent vide letter dated-30.04.2019. The copies of 

letter dated 30.04.2019 and 24.05.2019 are attached herewith and marked 

as Annexures No.-2 and 3. 

7. That UPPCB had been issued closure order against the brick kiln under 

section-31A of Air (Prevention and Control of Pollution) Act, 1981 (As 

amended) vide letter Dated-14.07.2021 (Annexures No.-4). 
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8. That during visit, the joint committee has stopped the operation of raw 

brick filling by pouring water through water tanker on raw bricks in  

compliance of closure order dated 14.07.2021. The compliance report of 

closure is attached herewith and marked as Annexure-5. 

9. That it is submitted that UPPCB has also requested to C.O. (Police), Chunar 

Mirzapur vide letter dated-02.05.2024 for ensuring the compliance of 

closure order issued against the brick kiln. Copy of the letter dated 

02.05.2024 is attached herewith and marked as Annexure No-6 

Conclusion: 

 The brick kiln namely M/s Shagun Int Udhyog, Village-Bharehntha, Tehsil-

Chunar and District-Mirzapur has not obtained valid „Consent to Operate‟ (CTO) 

form UPPCB. UPPCB had issued closure order against the brick kiln under the 

section-31A of Air (Prevention and Control of Pollution) Act, 1981 (As amended) 

vide letter Dated-14.07.2021. For ensuring the compliance of closure order, the 

Joint Committee constituted by District Administration, Mirzapur vide Letter dated 

09.04.2024 has stopped the operation of raw brick filling by pouring water on raw 

bricks through water tanker. UPPCB has also requested to Circle Officer (Police), 

Chunar Mirzapur vide letter dated-02.05.2024 for ensuring the compliance of 

closure order issued against the brick kiln.  
 

 The above Joint Committee Report is being filed for the kind perusal and 

consideration of this Hon'ble Tribunal. 

 

(U.K. Gupta) 

Regional Officer 

UPPCB,  

Sonbhadra 

(Jitendra Singh) 

Mining Officer 

Mirzapur. 

(Rajesh Kumar Verma) 

SDM, Chunar 

Mirzapur 
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Ref. No. 

y qufqvy arfart (gT-2). 

lofto 12d, fayt qug, Hf TR, 

Tuf- AOO 182, 
IAtA HTHE (231216) 

5 0 06444-222484 
BT O 05444-222484 

rferq 
REGIONAL OFFICE 

G rosonbhadra@uppcb.com 

U.P. POLLUTION CONTROL BOARD 

SONBHADRA 

(uqyu fMagu qer Pav) sfefAu4, 1981 (ye0Ne) gNI31 () ufa aRUT 

Date 

Ofñce H N. 162, Utar Mohal Ner Chandi Hotel) 
Robertsganj, Sonbhadra (231216) Phone No. :05444-222464 
Fax No. :05444-222464 

E-mail Id :ro8onbhadra@uppcb.com 

Annexure-2
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Ref, No 

f. -12 d, fat qus, H R, 
TYTG -226010 

: 0522-2720828, 2720831 
:0522-2720764, 2720676 

-: info@uppcb.com 

UTTAR PRADESH POLLUTION CONTROL BOARD 

Date 

Lucknow - 226 010 
Phone 
Fax 

gat-2) 

T.C.-12 V, Vibhuti Khand, Gomti Nagar, 

E-mail 

... 

: 0522-2720828, 2720831 
0522-2720764, 2720676 

: info@uppcb.com 

./2 

Annexure-3
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UPPCB 

UTTAR PRADESH POLLUTION CONTROL BOARD 

Ref. No H63440 /-2/O-559/fe YÇA/A TGA/ Aatye/021 

M/s Shagun Ent Udyog, 
Bharehata, Chunar, Mirzapur. 

.... 21. Restrictions on use of certain industrial plants. 

Date- 14.07.2021 

(1) Subject to the provisions of this section, no person shall, without the previous consent of the State Board, 
establish or operate any industrial plant in an air pollution control area: Provided that a person operating any 
industrial plant... 

15.03.2021 Ter GT�TI FEN 582,/81-7-2021-39(Te) /2014-ooto- fata 08.07.2021 

(gt-2) 

303/81-7-2021-39(yut)/2014-
toolo-1 fi 15.03.2021 GT HIT HI 582 /81 

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow - 226010 Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764 Email: info@uppcb.com - Web Site: www.upncb.com 

(gr-2) 

Annexure-4
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e HeoT/q 3TGT/Atyg/20221 fiG-14.07.2021 gRT GT q 

HOHO 
1. 

2. 

3 

) 

Annexure-5
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eiaf RiEAT/ Ref. No G O 422lC-772/mPhoy 
taftrsr (gfru) 

ufafetf 
1. förefrGTÊ0 HEI}U, fAutye qa-eÍ tfaaTI 

LiFE 

qaiG (a 63440/ 1-2/ WIO�-558/fe HeOi/ 4 rÈT/Autye/2021 Rta 1407 2021 

�OtO-1 fei-15.03.2021 GTeT HIÈA H0-582/81-7-2021-39(4af)/2014-ofo-1 ti 

3 

Lifestyie for 
Environment 

Paania: o 2yospe2y 

F:\\/GRS LETTER. 

(yo*o J) 

63440/ -2/HIO558//e MCOI/ qr 3T¢eT/utye/ 2021 fis-14.07.2021 RI GRT 

t 

Annexure-6
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M/s Shagun Ent Udyog, Village Bharehatha, Tehsil Chunar, Mirzapur 

 

Photograph
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